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Government of Jammu and Kashmir 

Finance Department 
Civil Secretariat, Jammu 

Notification 
Jammu, the 11111 January 2018 

SRO \ S -In exercise of the powers conferred by section 128 of the Jammu and Kashmll' Goods and 
Services Tax Act, 2017 (Act No.V of 2017} {hereafter In this noUftca!ion referred to as the said Act}. the 
State Government. on the recommendations of the Coul'lCil, hereby waives the amount of late fee payable 
under section 47 of the said Act, by any regfstered person for failure to furnish the return in FORM GSTR· 
4 by the due date, which as in excess of an amount of twenty five rupees for every day during WhiCh such 
fatfure continues: 

Provided that where the total amount payable In lteu of State tax In the said return is na, the 
amount of late fee payable under section 47 of the said act, by any registered person for failure to furnish 
the said return by the due date, shall stand waived to the extent which Is in excess of an amount of ten 
rupees for every day during whtch such failure continues. 

'This notification shall deemed to have come into force w.eJ 29th day ofDeternber 2017. 

By order of the Government of Jammu and Kashmir. 

No: ET/Estt/11912017 
Copy to lhe·-
t Secretaly, GST Council, New Delhi. 
2 .~1 Fmancial Commtssioners. 
3. Pnncipal Resident Commissioner, J&K Government New Delhi. 
4. Prinopal Secretary to Hon'ble Govemor 
5 All Pnndpal Secretal\es to Government 
6. Principal Secretary to Hon ble Chref Minrster. 
7. All Commissioner/Seaetaries to Government 
8. Divislonal CommisSiooet, J~. 
9 Exdse Commissioner, J&K, Srinagar 
10. Comrrussloner, Commercial Taxes, J&K. Srinagar. 
1 1. Add11lonal CommiSSioner Commetcial T~ (Adm) Jammu/Kashmir 
12. Addi~onal CommJSslOner Commercial Taxes Tax P\anrung. J&K. 
13. Private Secretary to Hon'ble Minister for ~mance. 
14. Private Secretary to Hon'ble Minister of State fur F111an~. 
15. Pres/den! Kashmir Chamber of Commerce & Industry, Kashmir 
16. President FederabOO of Industry, Kashmr 
17. President Chamber of Commerce and Industry , Jammu. 
18. President Industries SSSOCiation. Sari Brahmna, Jammu 
19. President Tax Bar AssoCiation, Jammu/ Srinagar. 
20 General Manager, Government Press Jammu! Kashmir 

Sdf. 
{Navin K. Choudhary),IAS 
Principal Secretary to Government 

Finance Oepa:tment. 
Dated: ,,_ 01 - 2018 

21 Private Secretary to Commissioner/ Se<:retary to Government, Finance Department 
22. Government order ft/e/SiocKJFinan~ webslle. 


